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Off-Shore DriUing in ABdanuui and 
Nlcobar Islands

3269. SHBI MANORANJAN
B H A K T A : W ill the Minister o f PET
ROLEUM AND c h e m i c a l s  AND 
FERTILIZERS be pleased to stale:

(a )  whether Governm ent propose to 
have off-shore drilling in Andaman 
and Nicobar Islands; if so, the details 
thereof; and

(b ) wheher any foreign com pany was 
entrusted with the drilling job ; if so, 
the name thereof and the terms of the 
contract?

THE MINISTER OF PETROLEUM, 
CHEM ICALS AND FERTILIZKHS 
(SHRI H. N. B A H U G U N A ): (a)
and (b ) . Seismic and magnetic sur
veys have been carried out in the 
entire Andam an-Nicobar shelf area 
during January-M ay, 1977. These sur
veys have been conducted through 
M /s. Dresser Olym pic of USA on 
contract at a cost of US $ 5.72,272. 
The data acquired during surveys 13 
now being processed in the ONGC's 
com puter centre in Dehra Dun; w here
after it would be interpreted with b 
view  to locate structures for drilling.

Action on Recommendations of Hathi 
Committee

3270. DR. V ASAN T KUM AR 
PANDIT: W ill the Minister of PET
ROLEUM AND CHEMICALS AND 
FERTILIZERS be pleased to state; 
what action have the Government 
taken on the recommendations o f the 
Hathi Committee on Drugs & Phar
maceuticals which have been accept
ed?

THE MINISTER OF PETROLEUM. 
CHEM ICALS AND FERTILTZEilS 
(SH RI H. N. BAJTOGUNA): 

The recommendations the Hathi 
Committee as a w hole are under co:i- 
sideration. However, ©overnment 
have accepted and are implementing 
some o f the recom m endaltonr made

by the Ccoim iU ei. TJiese art
cated below : —

(i) Assigning a I^ dersh ip  role to 
the public secibr;

(ii) Ericouragement to the Indian 
Sector;

(iii) Supply of bulk drugs to the 
non-associated formulatorw, 
Foreign firms are, as a rule, 
issued approvals for hulk 
drugs only on condition that 
50 per cent of the bulk should 
be supplied to non-associated 
formulators as against 30 per 
cent for Indian firms and 40 
per cent for Public Sector;

(iv ) Indian firms are being allov/- 
ed new capacities o f form u
lations provided their ratio of 
bulk drug to formulations is 
1 :10. In the case of foreign 
firms new capacity o f form u
lation is being allowed only 
when it is linked with the 
production of concerned bulk 
drugs

(v ) As recommended by the Com 
mittee the restriction earlier 
imposed on the industry re
quiring them to link their 
formulations licence applica
tions with bulk production 
where their turnover exceed
ed Rs. 2 crores per annum has 
been removed.
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Gxploratioa for Oil and Nstaral Gas 
ia Rajasthan Desert

3272. SHRI SATISH AG A R W A L: 
W ill the Minister of PETROLEUM 
AND CHEMICALS AND FERTILI
ZERS be pleased to state:

(a ) whether oil or natural gas was 
discovered in the explorations done 
by Oil & Natural Gas Commisaion in 
the Rajasthan desert if so, where aad 
at what depth the experimental dril
ling yielded success;

(b ) whether Government propose 
to continue further drilling for find
ing oil or natural gas in this region;

(c) whether Government are aware 
of any misuse of funds and other 
misappropriations committed by 
ONGC officials in this project; and

(d) how much staff was posted for 
these tasks and what expenditure was 
incurred on these campaigns since the 
start of explorations?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI H. N. BAH U G U N A): (a)
Except for a small gas find at Man- 
hera Tibba at intervals between 287.8 
to 464 metres, which was not of com 
mercial significance, no hydrocarbons 
have so far been found in Rajasthan.

(b) Drilling in Rajasthan is being 
tem porarily suspended for  re-inter
pretation of the available data, on 
which would depend the future oaursa 
o f exploratory drilling there.

(c) A case o f alleged temporary 
misuse o f Commission’s funds was 
looked into by the C.B.I. who referred 
the same to the O.N.G. Commission. 
The matter is under consideration of 
the Commission.

(d.) The total strength o f staff at 
the end o f June, 1977 was 339 per
sons for the project and 51 persoa«




